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I. the Chairman of the Committee on Private Members' Bills and Resolutions. 
havin, been authorised by the Committee to present the Report on their behalf. 
prescnt this Eipteenth Report. 

2. The Committee met on 22 March. 1993 for classification and allocation of 
time for discussion of Bills (II. Appendix) under clauses (b) and (c) of Rule 
294 (1) of tbe Rules of Procedure. 

Classi[1CtIIioII 'tllld lIIloctIIiOll of IiIM to Bills 

3. The Committee considered classification and allocation of time to five Bills 
specified in Appendix. 

4. After considering all aspcc:ts of the Bills. the Committee recommend that 
the following Bills be placed in cate,ory 'A':-

(1) The Constitution (Amendment) Bill. 1992 (Insertion 0/ new article 15M) 
by Shri Chitta Basu. 

(2) The Employees' Provident Funds and Miscellaneous Provisions (Amend-
ment) Bill. 1992 (Insertion 0/ new section 13A) by Shri Tarit Baran 
Topdar. 

(3) The Acquired Immuno Deficiency Syndrome (AIDS) Prevention Bill. 
1993 by Shri Ramashray Prasad Sinp. 

The Committee further recommend that the remaining 2 Bills be placed in 
category 'B'. The Committee recommend allocation of time for each of the Bills 
as shown in column S of the Appendix. 

Recommendations 

S. The Committee recommend that the classification and allocation of time to 
Bills by the Committee. as shown in the Appendix. be agreed to by the House. 

NEW DELHI; 
March 22. 1993 

Chaitra 1. 1915 (Salta) 
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S. MALLIKARJUNAIAH. 
Chairnum. 

Committee on Private Members' 
Bills tlnd Resolutions. 



APPENDIX 

SI. 
No. 

Name of the BiD and 
me~ber-in-c:bar&e 

Bill No. Cate.ory Tune 

1. The ConStitution (Amendment) 163 of 1992 
Bill. 1992 (Amendnamt of 
Prttunbk. etc.) by Sbri China 
Basu. 

2. The Constitution (Amendment) 162 of 1992 
Bill. 1992 (IlUntiOIl of new 
IIrticks 75.04 IIIIIl 164A) by 
Shri Chitta Basu. 

3. The Constitution (Amendment) 161 of 1992 
Bill. 1992 (IruertiOIl 0/ new 
article 156.04) by Shri Chitta 
Basu. 

4. The Employccs'Providcat 172 of 1992 
Funds and Miscellaneous Provi-
sions (Amcndment) Bill, 1992 
(1lUUtioll of lIew section 13A) 
by Shri Tarit Baran Topdar. 

s. The Acquired Immuno Defi- S of 1993 
ciency Syndrome (AIDS) 
Prevcntio.n BiU. 1993 by 
Shri Ramashray Prasad Sinp. 
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